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SetitiDI up or some ullits under 
National Textile. Corporation in K.erala 

3640. SHRI K. KUNHAMBU: Will 
the Minister of COMMERCE' be 
pleased to state: 

(a) whether Government haYe any 
proposal to set up some units under 
N.T.C, in Kerala; 

(b) whether any demand hns he~'~n 

made by Kerala~ ana 

(c) if so. the details thereof? 

THE MINISTER OF COMMlmCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE.): (a) No, Sir. 
No new unit is being set uP by N:r C. 
in Kerala. 

(b) No, Sir. 

( c) Does not arise. 

Manufact.uring' Compa,llies Listed 
aDder FDA 

3641. SHRI DHARAM BIR SINI-IA: 
Will the Minister of FINANCE be 
pleased to state: 

ra) the names of FERA listed nl,t'-
nufacturing companies, export obliga .. 
tionwlse 1n terms of eXpOrts. as pet-
centa,e of their turno,ver; 

(b) th names of ,companies who 
have failed to meet even 50 per cent 
of tbeir obligation; and 




